FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/s THREE C PROPERTIES PRIVATE LIMITED (In CIRP)

OPERATING IN REAL ESTATE INDUSTRY AT NOIDA, UTTAR PRADESH
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

SL. No. RELEVANT PARTICULARS
1. Name of the corporate debtor along with | M/s Three C Properties Private Limited
PAN & CIN/ LLP No. PAN No. : AADCT5315R
CIN : U70200DL2010PTC205856
2. Address of the registered office Flat No. 14, Ground Floor, Pul Pehlad Pur, Dda Mig
Suraj Apartment, New Delhi- 110044
3. URL of website NA
4, Details of place where majority of fixed | Plot No. H-10, Sector 98, Noida, Uttar Pradesh
assets are located
5. Installed capacity of main products/ | Project Name: Lotus ISLE
services (Total Number of Units)
Particulars Lotus ISLE
As per approved map 255
Allotted* 204
Not Allotted 51
*The information pertaining to actual units allotted is
as per the data made available by the erstwhile
management and the same is still under verification
6. Quantity and value of main products/ | Not Available
services sold in last financial year
7. Number of employees/ workmen NIL
8. Further details including last available | The requisite information can be obtained by
financial statements (with schedules) of | sending email at cirp.threecproperties@gmail.com
two years, lists of creditors are available
at URL:
9. Eligibility for resolution applicants under | Detailed invitation of expression of interest can be
section 25(2)(h) of the Code is available | obtained by sending email at
at URL: cirp.threecproperties@gmail.com
10. | Last date for receipt of expression of | 09.08.2025
interest
11. | Date of issue of provisional list of | 11.08.2025
prospective resolution applicants
12. | Last date for submission of objections to | 14.08.2025
provisional list
13. | Date of issue of final list of prospective | 16.08.2025
resolution applicants
14. | Date of issue of information | 16.08.2025
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants
15. | Last date for submission of resolution | 26.08.2025
plans
16. | Process email id to submit Expression of | cirp.threecproperties@gmail.com

Interest

Sd/-
Devendra Umrao

IBBI Regn. No.: IBBI/IPA-003/1P-N00223/2019-2020/12640
Regd. Address: 94-D, Pocket F, Mayur Vihar Phase 2, Delhi - 110091

Date : 02.08.2025
Place : New Delhi

For Three C Properties Private Limited
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"Form No, INC-25A"

Advertisement to be published In the newspaper for
convarsion of public company into a private company
Before the Regional Director,
Ministry of Corporate Affairs Northem Region
in the matter of the Companies Act, 2013, saction 14 of Companies Act, 2013
2nd rute 41 of the Companies {Incorporalan) Bules, 2004
And
Iry e roafber of

M/s Gomantak Eximis Limited (CIN- US5101DL19%0PLC039057)

having its reglatered office at 72, Janpath, New Delhi-110001 ... (Applicant),
Meolice is hareby given to the gereral public that the company inlénding 1o maka an
application to the Central Government under section 14 of the Companles Acl, 2013
read with aforesaid rules and is desirous of converling info a private limited company
in terma of the special resclution passed at the Extra Ordinary Genearal Mesting held
on Monday the 21° Day of July, 2025 o enable the company to give effect for such
CONYErSINn,
Any person whose infarest is likely o be affected by the proposed change'status of the
company may deliver elther on the MCA-21 portal (www.mca.gov.in) by filing
investor complaint form or deliver or cause to bae dalivered or send by registered
post of hes objections suppored by an aflidail statng he natuse of his nlerest and
grounds of opposition to the concermned Regional Direcior at B-2, Wing, 2™ Floor, Pt.
Deendayal Ani EEI Bhawan, CGD Complex , New Delhi 110003, within
Fourteen days trom the date of pushlication of this niotice with & copy 1o the applicant
campany atils registersd offica atthe addrass manticned below

For and on behalf of the Applicant

For Gomantak Eximis Limited

Sdi-

RAKESH VASHIST

DIRECTOR

DOIH: DD516TE4

Reg.Office : T2, fanpath, MEW DELHI-110001
E-mail: indanat @ gmail com Tel.: 011-45644606-08

Date - 02/08/2025
Placa : Mew Dalhi

AL Registered Office: 19-A Dhuleshwar Garden,
@ oS | |5in0r Rajasthan, India, 302001,

BANK www.aubank.in
LOAN AGAINST GOLD - AUCTION NOTICE ON "AS 1S WHERE 18 BASIS
The below mentiongd borrower’s have been issued notices fto pay their
putstanding amounts towards the loan against gold facilities avalled from AU
amall Finance Bank Limited ("Bank”). Since the borrower/s has/have failed 1o
repay his/their dues, we are constrained to conduct an auction of pledged gold
itemsifarticles on 07 AUGUST 2025 between 11:00 AM - 3:00 PM (Time) at
below mentioned branches according to the mode specified therein. In the case
of deceased borrowers, all conditions will be applicable to legal heirs. Please
note that in the avent of failure of the above auction, the bank reservas its right to
conduct another auction without prior intimation.

E-Auction Branch Details (E-auction will be conducted by using Weblink -
https:/fgold.samil.in)

NEW DELHI - MALVIYA NAGAR - 23660000627780 23660001554334 | NEW
DELH! -PITAMPURA - 23660000385723 | RDC-GHAZIABAD -
24660001735617 |

ANS INDUSTRIES LIMITED

Regd. Off.: 136 KM, GT Road, Vill & P.O Shamgarh, Kamal (Haryana)
Head Off.: 14472, Ashram, Mathura Road, Mew Delhé - 190044, CIN: L15930HR1994PLC032362
E-mail ; ansagro limitedi@gmail.com, Website | www.ansfoo

silg.com,

SPECIAL WINDOW FOR RE-LODGMENT OF
TRANSFER REQUESTS FOR PHYSICAL SHARES
Pursieant 1o SEBE Circutar dated 2 Juby, 2025, Sharehofders are informed that a special
window has been opened only for re-lodgmant of transfer deeds which were originally
iodged prior o the deadline of 1° Apnl, 2019 and were rejected/retumednot attended due
1o deficency in documents; process or othaesise, The facility for re-lodgment will be
avalable to the eligble physical shareholders tll 87 January, 2026, Shareholders are
requested to re-submil their fransfer requests alongwith physical share certificates with
our Regestrar and share fransfer agents, Mis. MAS Services Limited, T-34, 27 Floor,
Okhala Industrial Area, Phase-ll, Mew Delhi-110020, email-id: invesion@massen.com,
Phone Mo.011-26387231/82/83

For ANS Industries Limited

Sdi-

{Umesh Kumar)

Date: 01.08.2025 Company Secretary
Place: Mew Delhi M.Na. A-30516

Mote: The auction is subject to certain terms and conditions mentioned in the
bid form, which is made available before the commencement of auction

Sdr-

Manager

AU Small Finance Bank Limited

RAUMNAQ INTERNATIONAL LIMITED

(Formerly Known as RAUNAQ EPC INTERNATIONAL LIMITED)
Regd Office: 20 K.M. Mathura Road, P.O. Amar Nagar, Faridabad-121003 (Haryana)
Tel: +91 (129) 4288888
E-mail: info@raunaqintl.com, Website: www.raunaginternational.com
CIN: L51909HR1965PLC034315

NOTICE OF ANNUAL GENERAL MEETING AND
REMOTE E-VOTING INFORMATION

NOTICE is hereby given that the 60" Annual General Meeting (AGM) of the members of
Raunaq International Limited (Formerly Known as Raunaq EPC International Limited) will
be held on Wednesday, the 27" August, 2025 at 04:00 P.M. through Video Conference
(VC)/Other Audio-Visual Means (OAVM) to transact the business set out in the Notice
which has already been sent to the shareholders for convening the Annual General Meeting.

In continuation of the Ministry of Corporate Affairs (“MCA”) General Circular No. 20/2020
dated 05" May, 2020 read with General Circular No. 02/2022 dated 05" May, 2022, General
Circular No. 10/2022 dated 28" December, 2022, General Circular No. 09/2023 dated
25" September, 2023 and General Circular No. 09/2024 dated 19" September, 2024 in
relation to “Clarification on holding of Annual General Meeting (AGM) through Video
Conferencing (VC) or Other Audio Visual Means (OAVM),” (“MCA Circulars”), the
Ministry of Corporate Affairs (“MCA”) has permitted the holding of Annual General
Meeting through VC or OAVM without the physical presence of Members at a common
venue. In compliance with these MCA Circulars and the relevant provisions of the
Companies Act, 2013 and the SEBI (Listing Obligations and Disclosure Requirements)
Regulations, 2015 (“the Regulations”), the Annual General Meeting of the Members of
the Company will be held through VC/OAVM.

The Notice of the Annual General Meeting along with the Annual Report for the financial
year 2024-25 has been sent only by electronic mode to those Members whose e-mail
addresses are registered with the Company/Depositories and a letter providing the web-link,
including the exact path, where complete details of Annual report are available is being sent
to all those shareholders who have not registered their e-mail addresses and these
documents are also available on the website of the Company under the link:
https://www.raunaqginternational.com/pdf/notice-of-60th-agm.pdf and
https://www.raunaginternational.com/pdf/annual-report-2024-25.pdf respectively in
accordance with the aforesaid MCA Circular and Circular No. SEBI/HO/CFD/CFD-PoD-
2/PICIR/2024/133 dated 03" October, 2024 issued by the Securities and Exchange Board of
India (“SEBI”). The instructions for joining the Annual General Meeting are provided in the
Notice of the Annual General Meeting. Members attending the meeting through VC/OAVM
shall be counted for the purposes of reckoning the quorum under Section 103 of the
CompaniesAct, 2013.

In terms of the provisions of Section 108 of the Companies Act, 2013 read with Rule 20 of
the Companies (Management and Administration) Rules, 2014 and further amendments
thereto and Regulation 44 of the Regulations, the Company is pleased to provide remote
e-voting (voting from place other than venue of AGM) facility to the Shareholders for
transacting the business at the above said AGM scheduled to be held on Wednesday, the
27" August, 2025 at 04:00 P.M. through remote e-voting platform of MUFG Intime India
Private Limited (Formerly known as Link Intime India Private Limited) (MIIPL). All the
members are informed that (a) the business as set out in the Notice of 60" AGM may be
transacted by remote electronic voting; (b) the remote e-voting shall commence on
24" August, 2025 at 9:00 A.M.; (c) the remote e-voting shall end on 26" August, 2025 at
5:00 P.M.; (d) the cut-off date for reckoning the rights for remote e-voting is 20" August, 2025;
(e) persons who have acquired shares and become members of the Company after
sending of notice and holding shares as of the cut-off date i.e. 20" August, 2025 may obtain
the user ID and password by sending a request at rajiv.ranjan@in.mpms.mufg.com or
delhi@in.mpms.mufg.com; (f) the remote e-voting shall not be allowed beyond
5:00 P.M. on 26" August, 2025; (g) the members attending the meeting through VC/OAVM
who have not casted their vote by remote e-voting shall be able to exercise their right at the
meeting by casting their votes through electronic means; (h) a member may participate in
the AGM even after exercising his/her right to vote through remote e-voting but shall not be
allowed to vote again in the meeting; (i) a person whose name is recorded in the register of
members or in the register of beneficial owners maintained by the depositories as on
cut-off date 20" August, 2025 only shall be entitled to avail the facility of remote e-voting as
well as voting in the AGM: (j) the Notice of 60" AGM is available on the Company’s website
i.e. www.raunaginternational.com; on the website of the Stock Exchange i.e.
www.bseindia.com and on MIIPL’s website https://instavote.linkintime.co.in and (k) for
the process and manner of remote electronic voting, members may go
through the instructions in the Notice of 60" AGM or visit MIIPL's website
https://instavote.linkintime.co.in and in case of queries members may refer to the
Frequently Asked Questions (FAQs) for members and remote e-voting user manual for
members under the Help section of https://instavote.linkintime.co.in or contact
Mr. Rajiv Ranjan, Assistant Vice President-e-voting, MUFG Intime India Private Limited
(Formerly known as Link Intime India Private Limited) (MIIPL), C-101,
247 Park, L.B.S. Marg, Vikhroli (West), Mumbai - 400083, at E-mail ID:
enotices@in.mpms.mufg.com or at telephone no. 022-49186000 who will also address
the grievances connected with the electronic voting. Members may also write to the
Company Secretary at the above mentioned e-mail ID or Registered Office address.
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CAN FIN HOMES LTD.

CIN - LAS110KA198TPLCODER9S
SC0 34 & 35, 15T FLOOR, ABOVE CANARA BANK, SECTOR 104, GURGAON
PH: 0124-2370035, 7625079115 , Email : gurgaoniicanfinhomes.com
APPENDIX- IV-A [See proviso to rule 3 (1]]
Sale notice for sale of immovable properties

E-fwiction Sale Notice for Sale of Immovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 read with proviso to Rule 3 (1) of the Security Interest {Enforcement) Rules,
2002
NOTICE is hereby given to the public in general and in particular to the Bomower
(s} and Guarantor (s) that the below described immovable propery
mortgagedicharged to the Secured Creditor, the physical possession of which
has been taken by the Authosised Officer of Can Fin Homes Lid., GURGAON
Branch, will be sold by halding e-auction an "As Is where is”_ “As s what 18", and
‘Whatever there is” on 22/08/2025, for recovery of Rs. 29,13,111 (Rupees
TWENTY NINE LAKH THIRTEEN THOUSAND OME HUNDRED AND ELEVEN
ONLY) due to Can Fin Homes Lid. from Late GHAN SHYAM SHARMA S0 Mr.
JAGDISH PRASAD AND ALL THE LEGAL HEIRS of Late GHAN SHYAM
SHARMA S/0 Mr. JAGDISH PRASAD and Mrs. SAPNA SHARMA WIO Late
GHAN SHYAM SHARMA (Borrowers) and Mr. NITIN SHARMA 5/0 Mr. BABU
LAL SHARMA (Guarantor), a5 on 01/08/2025, together with further interest and
other charges thereon. The reserve price will be Rs. 14,00,000 (Rupees

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

M/s THREE C PROPERTIES PRIVATE LIMITED [Iln CIRP)
DPERATING IN REAL ESTATE INDUSTRY AT NOIDA, UTTAR PRADESH

[Under sub-regulation (1) of reguiation 36A of the nsolvency and Bankrapicy Board of India
{Insoivency Resolulion Process for Corporate Persons) Regulations, 2016)

Mo, RELEVANT PARTICULARS

T | Namse ol e corparata delioe aleng with PAN &
CINY LLP M.

Ms Three G Properlies Private Limited
PAH Na. : ARDCTEI SR
CiH : UTIR000L 201 OPTC205856

Flat Mo, 14 Gropnd Floar Pid Pehlad
Pur DDA MG Sia] Apartment,
Bew Dalnl- 110044

2 | Addrass of the ragistered office

3 |URL of website NA
4 |Details of phace where majorty of fked asselz. | Piot No. H-10, Sector 98, MNeida, Uttar
arg located Pradesh

5 |installod capacily of rmain productls’ seraces Project Mama: Latus FSLE

{Tatal Mumaber of Lindls)

Farliculars Lilas ISLE
As per approved map 2ah
Ailloited ™ 204
Wl Allofed a1

*The informaticn periaimng 10 actual
umts aliofled = A% por (e data misdo
aviilable by fha ershwbis management
and the sams s shill undar vesificatan

B | Ouartity and waiue of main praducts’ serdcas | Mol Availabls
soad in last financial year

T | Number of employess! workmen MIL

B |Fariher detals sciuding 13st avaiadle finarcial The redquisEe inlarmatan can e
slatmenls {wih schedubesh af wo yesrs, k51S of |ablained by sending ermall at
cracdioes are available a1 AL

B | Eligahilily Tar resaluiion appicams under section
25{ 20k} o he Code is availatle st URL

Detaited  invifaion of expressian ol
inlesest can be abiainad by 2anding emad

al girp.threacprapertiesio omail.com

cirp lrestprapertiespgualeom

FOURTEEN LAKH ONLY) and the earnesl money deposit will be Rs.1,40,000 10 |Last data for receipt of expression of intaress | 09.08.2025
11 |Date of issue of provisionsd list of prospective 11.08.2025

(Rupees ONE LAKH AND FOURTY THOUSAND ONLY). [ el oy

SCHEDULE OF THE MORTGAGE PROPERTY 12. [Last date bor submissson of abjections to 14.08.2025

_ | provisicaal st o

FLAT NO.203, 2ND FLOOR REAR SIDE, PLOT NO.3213B/31 (OLD NG-E'E]- 13 | Date of issue af fmal list of nruape:mmruanlutmn 16.08.2025

NEARBY MOHAN TENT HOUSE KHEWAT/IKHATA NO.1608-160%-1610/2265 applicants

TA 2280, VISHNU GARDEN, RAJENDRA PARK, GURUGRAM, HARYANA, 14 | Date of issue of infoemation memorandism, 16.08.2025

PIN-122001,BUILT-UP AREA 432 SQFT. BOUNDRIES OF THE PROPERTY
ARE AS UNDER, NORTH- PASSAGE/FLAT NO.201, SOUTH- OTHER
PROPERTY, EAST- STAIRCASE, WEST-OTHER PROFERTY
ENCUMBRANCES-NIL

The detailed terms and conditions of the sale are provided in the official website of
Can Fin Homes Ltd,, (https:'www.canfinhomes.com/SearchAuction.aspx),

Link for participating In e-auction - www.bankeauctionwizard.com

'k S L T B T Y i e L

Date: 01/08/2025 Sdi- Autharized Officer
Place:Gurugram Can Fin Homes Lid.

evaluation matrix and request for resolution plans
1o prospective resalution apphicants

|5 |Last date for submisshon of resolution plans #6.08.2025

16 |Process email (d Lo submit Bapression of inleses)

Sd/-

Devendra Umrao

IEEI Regn, Ho.: IBBLIPA-003/TP-HO0D22372019-2020/12640
Regd. Address; 34-0, Pocket F,

Mayur Vihar Phase 2, Delhi - 110081

For Theee G Praperiies Privale Limited

Dale - 0208 2025
Place : New Dalhi

IDFC FIRST Bank Limited

(erstwhile Capital First Limited and amalgamated with IDFC Bank Limited)
CIN : LES110TN2014PLCO9TT92

Raglstered Office: - KRM Towers, 8th Floor, Harrington Road, Chetpet, Chennai- 600031

Tel - +81 44 4564 2000 | Fax: +81 44 2564 2022

IDFC FIRST
Bank

=

APPENDIX IV [Rule 8(1)]
POSSESSION NOTICE

(For immovable property)

Whereas the undersigned being the Authonised Officer of the IDFC FIRST Bank Limited {erstwhide Capital First Limited and
amalgamated with IDFC Bank Limited) under the Securifization and Reconstruction of Financial Assets and Enforcement of
Security Interast Act, 2002 and in exercise of powers conferrad under section 13(12) read with rule 3 of the Securily Interast
{Enforcement) Rubes, 2002 issued a demand notice dated 12022025 calling upon the borrower, co-borrowers and guaraniors
1. AMRIT PAL SINGH, 2. ARC WORLDWIDE PRIVATE LIMITED, 3. SALONI JAIN, to repay the amount mentioned in the
notice being Rs. 1,57,53,057.1/- (Rupees One Crore Fifty Seven Lac Fifty Three Thousand Fifty Seven and One Paisa Only)

as on 11.02.2025 within 60 days from the date of receipt of the said Demand notice.
The bormowers having faded to repay the amount, nofice is hereby given to the borrower and the public in general that the undersigned

has taken Physical Possassion of the propery described heren below in exercise of powers conferred on him under sub — section (4)
of section 13 of Act read wilth rule 8 of the Sacurily Interast (Enforcarment) Rules, 2002 an this 24th day of July 2025.
The borrowers in paricular and the public in general is hereby cautioned not to deal with the property and any dealings with the

property will be subject o the charge of THE IDFC FIRST Bank Limited (erstwhile Capital First Limited and amalgamated with

SHARDA MOTOR INDUSTRIES LIMITED

(CIN: L7489904 1986P LG

Registered Office; D-188, Okhla Indusirial Area,
Tel,: #01 11 4733 4100 ; Fax: #31 11 2681 1676
Wehsihe waw shardamolo
NOTICE

Fursuant io SEBI (Lisbng Obligabons and Disclosure Requirements) Reguisbons, 2013
and ather applicable provisions, if any, Netice is haraby given that next Board Meating of
the Company is scheduled to be held on Friday, AugustB, 2025, inter-alia; io consider and
approve the Un-audited Financial Results of the Campany for the first guarler anded

Mew Delhi- 110020

Hl:ljﬂﬁl:iﬁ nardamatarcom

June 30, 2025. For ahiarda Mabar indusines Limibad
Sl
A AU Hilir Yeshnoi

Placa - Dalhki

Executive Dirgctor & Company Secretary

Demonsl Notice
Under Saction
13[Z] Of The

(<55 Kotak Mahindra Bank Limited

Registered Office: 27 BEC, € 27, G-Block, Bondro Kurlo Complex, Bondra (E),
Mumbai - 400051 Bramch Office: Hotok Mahindra Bank Lid, Sectar - 115, SARFAESI
Moida , UP - 201313 o T

You the below menlioned borrower snd co-bomowers heve avaied loards) from bankfinancial instiutian,
rore paricudar desombed hereunder by morgaging your nmovahie propesties {securdes) and defauited in
repurmin al (e same, Consaquesil o your defauls, wour loars wirs dassilisd as non-peeforming asiets
and said hoan acoounts alongwiin 3l righds. titlas & interests, benefis dues rapaivabkes have baan assigned
i fanour of Kotak Mahindra Bark Limiled wioe geparaa deeds of assigrenent mentioned hersunder, the
bank hag pursuan| fa B said assignmenl and far The fetoveny al Bhe oulslanding dues, issued demand
notice under 2action 13(2) of the secuntization ard racanstruction of francial asset and endarcemnent of
saurity infenest act 30032 (v acl), thecortants af which are being published hereywin 3 par saction 13(2)
al thract reced with ndie 3{1) of [he secunty inberest (enfartamant) nales. 2002 a5 and by way of allemals
saifvica upan you. Daiaits of tha bomower, co-bornowers, secunties, lender, outstending duas, demand notice
ganl under sectian 132 and amount clamed Thene urdar ara glven 53 uncer

Meme And Addrése Of Tha Barrower, Detels 0 The | 1. Date Of Pessestion 2 Tyge of Possssskon
Co-Bormower Loan Accoont Mo, Loan Amount | immcvabie Property | 1 Demand Kutice Date & Amcord Due s Rs.

M. Vipendra Singh S/o_ Mr. Ja J_!':ual Singh & Mrs: Bala|All That Piece And)1.Piramal Capial &
Bied Wit'o, Mir, Jaipal Singh AL OO0 56 ARC, 481, Med, | Parcel O Pad OfHopusing Finance
FechiEpl, - Mesklila, Aymer, Rajasiban - 305404 | Bogh | Khasra Ho 135.,"1;]1H=:;|_J-';||:-|:|I _;|—:iL:|
Also A1 Part OF Khases Mo 13K, Tikel Gan), Tebsl | Ganj. Tehsil Sadar2 2712 204
Sadar, Rampur, Ul Pradosh- 244501 | Both Also At ; Ra'ndpu Litar Fra-drehm 2107 2055
H.hD. 135, Gadeltheds | PO-Madheli, Rampar, Uttar 801 _Area 334414 Ra 15,168,201
Fradesh-2443011, Both Also At : H. MNo. 134, Mazra, | Sq, M1 El:ll.l!:'la.".'ﬁi “|{Ruoaas Fiaan L,avl.l'rs-
Gadaikhera, Thakurdwara, Rempur, Ulter Pradesh-| Easl Pl O Ta ""‘frsm:clpm'-‘hlmm1 Tan
244501 & Mr. Sudeesh Singh 5o, Mr. Jalpal Singh AL: | Singh. Wesl-Raa iHundrad One Onl
H. Me. 134, Thakurdwara, Majhra, Gadbayakhera Post| L Wide h..:.-lj-|-H:||_E.;~rt firv] Paryatib & é‘.
Manchell, PS Patwai, Teh Sacar Rampur-244901 Lean | Of dhelee Ram | South-| ﬁ" 0T 505 .-'».'hnr
Account Number: 15000002426 Loan Amount| Plat OF Nme Co HMEA bl |
Sanctionsd: Fs. 1562717 [Rupess Fifteen Lakn| Of Tha Martgagor: i :HEJE“ a0t HL%‘*.’;T"
Sixty Two Thousand Seven Hundred Zavantean Only | [ Vipendea Singh |Pavmantin FuiL
M. Ankur Kumag Sia My, Sunll Kumar 814l @al pece and pascel of [ Piramal Capital &
Mrs, Saroj Dovi Wio Mr, Sunil Kumar & Mr.|Marh lacing plal of fand -||:-u5.=n-;| France Limited
Bunil Kumar 5o Mr. Ehiral:!'h b, &I AL D maasurng 100 sq. yards or | PCOHFL )
8, Green Wood Ci#ty, Baghpal Road(B361 sq. metars, - Khasre 2 97 122004
E-aét' t Road, Meend, Usiar Pradesh —{number 218 situsted at|3 23.07 2005

All Also At Khasara Mo 2168 Vilage Lakhwayva Rasoolur, |4 ®s 13 85 715/
Sangam'.' har, Lakhwaya ReshoolpurfPargana. Tehsil-and Dislrict -Hupe-as Thiraen Lacs
ParganaTenshil District, Meerut, Utiar|Moant Boundad as - East . ikt Frve Thoussnd
PraceshiSi002, All Also At -Heuse no- 300} 20 Feat Road, West - Piot of ﬁ....,r'f Hurdred  Fiftaan
Village FazalPue, Eaghpat, Meerut Ular|sthers, Norh @ 30 fael Road Ovid - due-dad Paiabis
Pracash 250045, Loan Account Number Eua.lln Blod of Sma, Pushpa A4 D 22072005 !I'.f-'|||~
14600001713 Loan Amount Sanctioned:|Devi Mama Of The Amieable. vt Erom
Ras:11,91 885" { Rupees Elavan Lakh Ninaty| Mortgagor: Mrs. Sany and| ok oo, orast r'l'"-:
Orva Thousand S Hundred Eighty Fiea Oni ) | M. Sind Kumar 22.07.2025 Until

Faymentin Full

Mr. Rajesh Kumar Agsrwal Sio Mr, Mahesh| Al bt piece and parced of |1 SMFG  India
Chand Agareal & Mrs, Ritu Agarwal We Mr | Commgraal UntNe 11 (Ground |Home Finegnca
Rajesh Kumar Agarwal , Bath At: B 25, Kamla| Fioar] Be Admeasuneg 4066 88 | Campany  Limiled
Magar, Dayel Bagh |, Agra 282005 & Mrs. Megha) Sg . O 37781 Sg. Medars Ohn | [SMFHC)

Jain Wio Mr. Manish Jain Residing At : 80 A | Plat No.Gp-5 & Gp-4, having| 7 3017 2024
Sunga hlinaar fgra 262002 & Mrs. Chhavi| measuremants East To West-| 4 gg.08 008
Agarwal Wio M, Shubham Agarwal Residing| 502 12 FL & Nodth To South: | 4 Rz,
At Houge no. |, Vishwa Kama Enclae, Shaslr| 450 FL. stuated af the Cross|g 4 28 334).
Puam Read, Skandra. Aqra 282007 & Rituraj| Road, P4 Deandayal Upadhys II:ihpeeg iy Crore
Entertainment Pvt. Ltd. Through its Directors| Furam, Sector -13, L-::ﬁmsrui Feirk Lakh Twenh
Residing Al- B-23, Kamle Nagar, Agra 282005 &] Ward, Agra |:Lnnslr ictian tobe | - ‘1:|". le'--n'*méll
Accurale Ferro Casting Through |ts Pariners | made up to height of 16 41, as ﬁ_ﬂ_{'E rIiJ“r'.Elr-'-d
Haﬁﬂimg Al BAE . Foirdary hi.‘-lgir' fugra| mantoned i Sale DBEd:] Thity Foi 'D"I-"I
252005, Al AL: Unil no. 11, Cress Road Mal | Bounderies Are-East: Fropased e *-L
Sactor-13, PT. Deen Daval, Upadhyay Puram.| Comidor , ‘West. Open Land OF| 948 a0t Fayans
Meaar *-iargi Patrol F‘Jrr-p Agra-281001 Loan| Unit No.8 & 10, North Propased | 08 OF ([3.06.2025
Account Number:-B10307510511804 &|Ext . Seuth ‘Propased Unit | WIth Applicable
B10339510751345 Loan Amount Sanctioned:|Mo.22 Mame of Mortgagor|/Nlerest From
Rs.3.21.41 168 Rupess Three Crare Twendy| :Riuraj Entertainment By, Lid, | 10062025 Unlil
it Lakh Orvie Hundred Siety Five Only) in Loan| Through its Director Wi, Rajgsh | Payment in Full
Account Number GRRIOTVEINGITEE &) Kimardagareal
R A5 00, D00 | Rupess Forty Five Lakh Only jin
Lagndceount Mumber 510333510751 .44.

Yo the barrowes Brd co-bormowarn's ane ferelore caled upon fo make payment of the abowve mestiored
demanded amount with furthar intere={ &= manfoned herginabows in full within 80 days of this nolice
failing wiich the undessigned shal be consirained b fake action under the act o enforce the above-
ool ) SCurifiess, Your atenbion i inviled 10 prosisiors of sub-secion (8) ol Seclion 135 al the acl by
wirtee of which vow are at liberty 1o redeam the secieed assal wilkin pedod stipalated in the aédaresaid
pravision. Please nole that &5 per seciion 1313} of the said acl, you are restrained fom rarsfering fe
abave-referrad sacurifies by way of sale, laasa or othenwisa withoutour consant.

Mloce: Uitor Prodesh, For Ketak Mehindra Bank Limited,
Date: 07-08-7075 Autharized Officor

THE BIGGEST CAPITAL
ONE GAN POSSESS

KNOWLEDGE

$ FINANCIAL EXPRESS

Rl o Leas

Process for Registration of e-mail ID and Bank Account details: IDFC Bank Limited) for an amount of Rs. 1,57,53,057.1/- (Rupees One Crore Fifty Seven Lac Fifty Three Thousand Fifty y
In case the shareholder's e-mail ID is already registered with the Company/its Registrar & | | eyen and One Paisa Only) and interest thereen. I I
Share Transfer Agent “RTA"/Depositories, log in details for e-voting are being sent on the : . ; . | : : i : ) i
registered e-mail address, The borrowars a[tenle:-n i5 imyited lo provissons of sub — Section (8) OF Section 13 of the Acl, in respect of time available, to rédeam h bh ':I:IFPEIFE!E Offiice 425’ Udyug Vilar Phase W. G'JFQEE'I'I-TEE WH IIHE rya I'IEII
g case ﬂe RsTh;\/rgholdetr has ngt registezledt QiséheBr/thﬁi/& e-maitl adddretssf with thei e saciinat il 5 I.I EII'I'I Ph. ; 0124-4212530/31/32, E-Mail: customercare@shubham.co website ; www.shubham.co
ompany/its epositories and or not updated the Bank Account mandate for receip
of dividend, the ollowing instructons to be folowed: DESGRIFTION OF MORTUAGE EROPERTY POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)
() Kindly log in to the website of our RTA, MUFG Intime India Private Limited (Formerly | [|ALL THAT PIECE AND PARCEL OF BUILT UP ENTIRE THIRD FLOOR WITH TERRACE ROOF RIGHTS, MEASURING 200 Whereas the undersigned being the authorized officer of the Shubham Housing Development Finance
known as Link Intime India Private Limited), https:/in.mpms.mufg.com under 50. YARDS, ALONG WITH SPECIFIED RIGHTS IN COMMON PARKING SPACE ON STILT AREA (BELOW GROUND g:mpany é.iglr:;ed {hereinn’:tgr called IEhuh harhn:l uggﬂ tluf;isll.*n::ulilis_aﬂii.'rnnf and Her:ﬂnsrtrum;unﬂ?:lf Fi;an:i'.ial
Investor Services>Email/Bank detail Registration - fill in the details, upload the ¥ sets an orcement of Security Interest Act, and in exercise of powers conferred under Section
required documents and submit. ih%nﬂhzgll.s;;ﬁiﬁsé:sﬁgI:::;::E;R!IHHGE HL?H:EER&:E?;:HS;:E;::;?:I:EDIET;H‘E:HRIFE:D;':EDI-IWETE;: 13({12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued demand notice calling upon
; . ' ' borrowers to repay the amount within 60 days from the date of receipt ofthe said notice.
(1) Inthe case of Shares held in Demat mode: Tha b Favine fallad | i e A o e Rt Sk Sy S -
The shareholders may please contact the Depository Participant ('DP") and register| [[STRUCTURE, IN BLOCK NO. E, SITUATED AT NARAINA VIAR, NEW DELHI-110026, FOR THER BONAFIDE NEEDAND, | | L% i oo ke possession of the property dascribed hersinbelow i exerciss of powers conferrad on him
the e-mail address and bank account details in the demat account as per the process | || REQUIREMENT, WITH COMMON LIFT, WITH FITTINGS AND FIXTURES WITH WATER AND ELECTRIC CONNECTIONS IN under Section 13(4) of the said Act read with rule B of the Securitylnterest Enforcement) Rules, 2002.
followed and advised by the DP. WORKING ORDER ALONG WITH SEPARATE WATER AND ELECTRIC METERS, AND BEOUNDED AS-: EAST-SERVICE T_ne borrowers in particular and the public in general is hereby cautioned not o deal with the property and any dealing
Further details of the above are available on the website of the Company ie.| ||ROAD 15', WEST: ROAD 30, NORTH: PROPERTY OF PLOT NO. E-255, SOUTH:PROPERTY OF PLOT NO. E 257 L b e nPe D R el ST boseRa aniopt e Rianos Comoany Limitssl
www.raunaginternational.com and the Stock Exchange website i.e. www.bseindia.com . #II]:SUI:“ aipi aﬂttwrl:ﬁn 'l"' 'rL?t . d&lrm". s ol wedlon T8 of ket 15 o ifie Adk | S
orrower's attention is invited to provisions of sub section ion e Act, in respect of time
For Raunaq International Limited| | Date:24th July 2025 o __Authorised Officer available, to redeem the secured assets, Details are as below:
(Formerly Known as Raunaq EPC International Limited)| | Place: DELHI IDFC FIRST Bank Limited (erstwhile Capital First Limited 5. Loan Ma/Barrower(s), Demand Data of Sacured Asset Date of
Neha P tSd/i Loan Account No: 10011117912, 21290591 & 60141248 and amalgamated with IDFC Bank Limited) M. Co-Barrawer Wetlce Amouni Demand Nedice Atfixation
Dated: 01 August, 2025 eha raiwa 1, SHE 1602 051998, Rs. 2205-2025 |Property Bearing Khasra Mo- 363, Shuated at Village- | 30-07-2025
Place: Faridabad Company Secretary and (CFO) Subhash Chand, Geeta | 7,93.038" Dundahera Pargana Loni Teh & Distt Ghazlabad, Uttar
Pradesh 201301, Area: 450 5q.FL, Boundaries: East - Ploi
o Omprakash , West - Piol of Biymohan , Bordh - 12° Haslg,
South - Khetof Hansingh
&, | DNDAZ20500000504 7678, Rs. 22-05-2025 | Upper Ground Floor Back Side Without Roof Right Howse No | 30-07-2025
CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED " " Anil Kumar, Maya Devl, | 1450841 304 Plot No. 55 Out Of Khasra No /1 Vibage hamalpur Mazva
(% Corporate Office: Chola Crest, C54 & 55, Super B-4, Thiru Vi Ka Industrial Estate, Guindy, Chennai 600032. IM PO RTANT Arjun Kumar, Burari , Gali No. 15 Tomar Colony, Burarl, Dalhi 110084,
\}I’J C Branch Office: 2nd Floor, JJ Tower, 59-Rajpur Road, Adjoining Ram Tirath Aashram, Opp. Sachivalaya Main Gate, Dehradun- 248001. Om Dev Choudhary Area: 450 S FL, Boundaries: East - Others Pregarty, ':"l"!'!-‘ :
Branch Office: 21/1387, First Floor, Court Road, Opp. RG Palace, Saharanpur (UP) - 247001. i i i | Cahers Properly, North - Others Property , South - Road 18R
Contact No: Mr. Varun Partap Vohra , Mob. No. 8477000713, 7696055552. Whilst care is taken prior to 3, Tmz#ﬂ;m?&m ?2?:595 22405-2025 |Bullt up upper ground floor withiut ot rights of property | 30-07-2025
. egal ners LT pearing Fiotng. 5-8, Khasra no, 261, Revenug Esiate Ofvillage
E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES acceptance of advertising Salyendra Kumar ' Nawada, Vipin Garden Extention, Uttam Nagar , New Dedhi-
E-auction Sale Notice for Sale of Imnmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of coov. itis not possible to verify Mahato), Meena Devi 110039, ""“‘ﬁp‘- 430 SqFL. Boundaries; East - 20 FI Wids
Security Interest Act, 2002 read with proviso to Rule 9(1) of the Security Interest (Enforcement) Rules, 2002. oY, PO Hgli.ﬂhw;“" artof Plot o 5, North - Par of Pict No. 5, South
Notice is hereby given to the public in general and in particular to the Borrower / Co-Borrower/ Mortgagor (s) that the below described immovable properties its contents. The Indian ! dik etk .
mortgaged to the Secured Creditor, the Physical possession of which has been taken by the Authorized Officer of Cholamandalam Investment And Finance . 4. | 0YVRZ2109000005039608, Rs. | 22052025 |Built Up Second Floor Wilhout Hoaf Rights, L - Type, Froperty | 30-07-2025
Company Limited the same shall be referred herein after as Cholamandalam Investment And Finance Company Limited. The Secured Assets will be sold on EXpI’eSS (P) Limited cannot Ei?::jlmml:ﬁl hal "!n 20.16,211/- Nﬁhﬂﬂf'rii; ':'h'i'; 3 "'“Eﬁi'f ”gé:mg;;__m:g?f E‘;EE;“”E r"'“ﬁﬂﬂ‘:;
“As is where is”, “As is what is”, and “Whatever there is” basis through E-Auction. be he|d responsible fOI’ SUCh Db Eﬂ.g D.;In 1 EIE':.'I:'E Arga: 612 3:‘ Fi Elrcll:lun darlas:
It is hereby informed to General public that we are going to conduct public E-Auction through website https://chola-lap.procure247.com f | Eas! - Gall, West - Others Progerty, North - Road, South -
Date & Amount Reserve Price, | E-Auction Date & Time contents, nor for any 10ss or Others Propery
Account No. and Name of _— oo [ = | : ;
as per Descriptions of the Earnest Money EMD Submission ; 6, | OGGHN1910000005023333, Rs. 22:05-2025 | Khawal' Khata Mo, 227/249, PNOMU NO. 63, Kika Mo, 21 | 30-07-2025
ol Borrovlwr, - Demand Notice Property/Properties Deposit & Bid Incre- Last Date, damage incuredas aresultof AJIT PRATAP SINGH, | 25,69,364/- (0-12), 372(0-B]. J3(0-16}, 34(5-0) I5(1-4), Waka Mouja
0- Borrower, lortgagors U/s 13(2) ment Amount (in Rs.) Inspection Date transactions with CompanleS, MADHURI SINGH ?ETW;Eﬂhﬁgfngnﬂhﬁsfﬂﬁt&m?;‘h. flﬂjr:rhl';l'liﬂv‘lﬁ'l:tz.
Loan No. XOHESRH00002835427, 17/10/2022 | Private Plot No.17, Measuring 100 Sq. Yds. Or| Rs. 25,20,000/- |  22-08-2025 at associations or individuals el P g s v
HE02SRH00000002561 Rs.20,71,463/- | 83.61 Sq.mtrs, Comprised In Khasra No. 274 & Rs. 2,52,000/ 11:00 A.M. to 1:00 P.M. u | Sharda Dl
Borrower and Co-Borrower : as on 11/10/2022 | 332, Situated At Village Dabki Junnardar, Parg-| - 75 S7 7 7 21-08.2025, advertising in its newspapers 5. | OPRV2303000005068%88, |  Rs. | 15405-2025 |Sacond Floar witnout Hoof Rights Plot No B-405 0w Of Knasra | 30-07-2025
1. HARI SEN SINGH S/0 SH. RANJIT SINGH | With Further Interest | ana, Tehsil And District Saharanpur, Registered|  Rs. 50,000,/ | 10:00 A.M. to 5:00 P.M. e pap : s 0,66.3401 Ho11 inthe Area Of Vilage Saiolinthe Abadi Gall No-t Block
2. KUSUM KW/ 0 HARI SEN SINGH and Charges Thereon | As Per Sale Deed Bearing No. 9246 Dated As Per Appointment or Publications. We therefore OPRV2310000005070581 & Rs. B Ashok Nagar llaga Shahdara Delhi -110093, Area: 737
3. PREM SINGH S/0 SH. SHIV RAM SINGH 14/12/2015, Book No. 1 Volume 4893 Pages d that d HAIMRAJ. RAKHI 2,00,537- Sq.FL, Boundaries: East - Gali 10Ft Wide, West - Propsrty of
R/0 Village Dabki Junnardar, Bajoria Road, Saharanpur 247001 | 133 To 160. Bounded As: East: Road 18 Ft. Wide, recommen atreaders | Cihers, Morth - Part of Plof, South - House No, 12
Uttar Pradesh. ALSO AT:- H N Naya, Shivaji Marg, Police Station | West: Property Of Others, North: Plot No. 16, make necessary inquiries 7. | 0BGLZ30G0DODO5054119, |  Rs. | 15-05-2025 |Build Up Properly Baaring No 43 On First Fioor Withul Floof | 30-07-2025
Gosaingang, Tehsil Mohanlalganj,District - Lucknow 226-501 South: Plot No. 18 Of Sh. Ashu and Smt. Nanda. ) ynq ) Amar Verma, 19,69, 700 Rights Out Of Khasea No 56082 Stualed In The Aevenus
4. PREM SINGH S/0 SH. SHIV RAM SINGH before sending any monies Veena Kumari Verma Estate Of Vilage Hasisal, Delhi Abadi Colony Known As
ALSO AT:- House No B-193, Gali No 5, Subhash Mohalla, North Ghonda, Yamuna Nagar, Seelampur, Shahdara North East Delhi 110053 . . Maharani Enclave In Block E!-Uttamﬂagarl'ilew Deefhi-110055,
5. M/S SINGH ENTERPRISES Through Its Prop (HARI SEN SINGH) Near Arbi Madarsa, Dabki Junnardar Saharanpur 247001 Uttar Pradesh or entering Into any Area: 540 Sq.Ft., Boundarles: East- Other's Froperty , West-
; th d rt | 17 FUWida, North - Dther's Property, South - Othar's Property
[ THIS IS ALSO A STATUTORY 15 DAYS SALE NOTICE UNDER RULE 9(1) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002. ] agreemen SWIth aavertusers % | OCTR2403000005081138, Rs. 15-05-2025 | Fourth Flooe With Rool Rights, Gall No 1443, Bull-Up | 30-07-2025
1. Allinterested participants / bidders are requested to visit the website https://chola-lap.procure247.com/ & https://www.cholamandalam.com/news/auction-notices. or Otherwise acting on an Anu Kumari, 15,765,951 Property Bearing Mew No WZ-327, Double Sloried Property,
2. Fordetails, help, procedure and online training on e-auction, prospective bidders may contact Mr. Muhammed Rahees - 8124000030 / 6374845616, i . Anil Kumar Cur of Khasra Ne 9271471 And 92142, Siuated in the Abadi
Email id: CholaAuctionLAP@chola.murugappa.com. For eAuction training alone, contact M/s. Procure247; Vasu Patel - 9510974587 advertisement in any E"‘ﬂ'ﬁhf??mfﬁﬂmiﬁqﬁggﬁiﬁﬁfnﬂmﬂ; FE:::"-
3. _Forfurthc_ardetalls on terms and conditions please visit https://chola-lap.procure247.com/ & https://cholamandalam.com/news/auction-notices to take p.art ] manner Wh atsoever Passage 16 F1Wide, l:'i'aﬁl: Portian af Pri perty, N nﬁh: Other's
in e-auction. Authorised Officer . Property , South - Ottier's ragerty
Date : 02-08-2025, Place: Saharanpur/ Delhi/ Lucknow M/S Cholamandalam Investment and Finance Company Limited - : -
PLACE:- GURGAON, Authorized Officer,
DATE :-01-08-2025 SHUBHAM HOUSING DEVELOPMENT FINANCE COMPANY LTD.
epaper.financialexpressico -
e ©°o oo © Pap P "0 © New Delhi e ©
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sSHIVAMSHREE BUSINESSES LIMITED
CIM : L22203DL18983PLCO15T04
Rapd Odfice | A-31, Gall Ne. 2, Madhu Vihae, Haruman Mandic Diedi-110082
Co.office:F-12 151 Foor, Pushgek Appt Cop: Ratnakar-6, Jodhpur Gam, Satellts, Ahmedabad 380015
Pho Mo, 31 75 40083153, Email: infefEshivamshnae com, Wabsite: hitpiwwe shivamshres.com
EXTRACT OF AUDITEDAUNAUDITED STANDALONE FINACIAL RESULTS
FOR THE GUARTER EMDED 30TH JUME, 2025

| _ iR5. I lakhis)
2 | Particulars ﬂua}“‘“r’ Byl
MNa.| :-m OF. 2025 [31 07202530 082024
' I..lnau,ﬂ led Audited | Unaudited
1. | Total Income From Opesations B9 16 171.66 BH_ 1t
2. | Mt Profit for the period (before Tax, En;repllma |
andiar Extraordmnary ibam) [15.85) (E4.30) {8.47)
i Nl Profd for Ihe pesiod Dedore Taa [alter
| Exceptional andfor Exiraordinary gem) [15.85) (64,30} {647}
4_ | Met Profi for the period after Tax jattar
| Excapbonal andiar Exlraordirary Bamm) (46.85) 415 {540}
5. | Tefal Comprebenshie mcoame far the pesod
[Compeising prafif for the perod {after &) and (4E.89) (dE13) 1640}
ather comprenensive [ncome {altar lax)
6. | Eguity 3hame Captal Y565 50 456,50 A5R. 50
7 Ezmings Per Share iof Rs 1/-sach)
{fof Comlinuing and disconbnsng opesations)
1. Basic [.0E) [0.0%) {007}
. Dilutad (0,08} [0.09) {0.07}
Maies

1. The resulls were reviesad by the Audit Cammitles and spproved by tha Board of Directors at
their maeting hedd on D8t August, 2025

2. The above s an exiract of the detailed format of the Slandalone Financial Results filed with
the Siock Exchanges under Ftnl_?ulaallun 33 af fhe SEBI [Listne Ooligations and Disclosure
Requirements) Regulations, 2015 The full farmat of the Sfandafone Financiad Resulis are
availlable an the websites of the Stock Exchanges (www.bseindiz.com) end on the Company
& wabsite (www shivamshres. cam)

MNOTICE TO SHAREHOLDERS

Special Windaw for Redadgement of Transfar Reguests of Phiysical Sharasg
Molice = heeby given thaf pursuant o SEBI Carcular SEBVHOMIRSDMIRED- PoDPICIR 2025
A7 daled July 02 2025, the Compary bas opened 8 special sia-manth windaw far e inveslons
to r-lodge raquests for the transher of physical Shares which wens lodged priar 1o the: deadline of
Apnl 09, 2115 and rajected’ ratumed! nat atendad due o deficiancy in e dotwmentsprocess
ar olharaiza.
The window apans on Juiuﬁl?. J035, and clesas on Januery 0F, 2026, During this peried, 28 re-
lodged securites will anly be issued In dematerialized form, and the Standand process far transer-
curedemal requests will be followed. Shamhalders who have missed the earlier de-'achn& of March
31, B02Y are encourapod o take sdvantage of this Dugurlunl by lurneshng the recessan
documents b the Company & RTA Le. Skyine Fnancial Eur-'.-:us reedbe Limitad, shanahaldar
musl hawve a demal account and provide. thesr Cliand Mazter List (CML}, along with the fransfer
documents and share cerificates, while ra-lodging 1ha transfer request wilh cur RTA. Ra-lodge-
ment of legally walid and complete documents for frensfer of |:e15-5|-:a- shares, whera thera is no
digpube arownarship will be considered. Inveslor may submit thair request ill January 46, 2036 with
ar BTA at the helow menbionad addness;
SEYLIME FINANCIAL SERVICES PVT. LTD.
0-153A 15t FLOCH, OKHLA INCUSTREALAREA PHASE-|, MEW DELHI 10020,
+91-11-4 045079397 & 019-26812682-85
Webisile: Wiy, Skylinerta.com/ Email: admin EDskylinerls com
Mote: All Sharshaldars are raguesied to wodats their Emad id(s) with Company | RTA § Dapasitory
particpanis

For, Shivamshres Susnesses Limied

Praistabal P Elau'lslli:pa:i
!.'Iana ||'E| Directar
1908180

Place : Ahmadabad
Daba @ 018! Awgusl, 2025

&t Piued fafties

_ 1A o g Ffiree A e & A E
uuited : 32 7 Fafest, s omf s A, = faet - 110001
{ﬂ'ﬁ an#-fl‘: Integrapecfit@gmail com | GTHTE;

c011-23361532

swwontagraprofit.com | CIN: LP4AES9001 S50PLCOM0042
35" giftier W g &t |a-11, e - R IF Ty & aSHt

1. TG o g B am § B et sl 2013 (et 3y o sl o
ot & =] SraaEl F SO 1 FEe g 0w gy gie, doe: s @1
e T A O qn#muﬁua Jﬁ?muﬁﬂ%ﬁfﬁﬂﬁ g e ey oo
1f g2 Sfies i faftee ¥ am & R @ i #1357 FffE H1E 2w
(TR FIEETR, 25 T, 2025 T SIOET 1230 T 5T S ary v e
el el aE & e A aieE el afE eehon # gE 3 Beif

2. WO 31 O, 2025 # Ao Rd of & o aile am aa ol @ gaen o
it R =t geeeie uig 39 o aeed & i v § e dem e de
yrtu fadfredy ufauwiloal & o we- e Tl sl zs oeE, zl:ues i Lnfrq: 1 %u
U W & o Uiy ofvesEt & w3 geE S @t A aee
it Fedrd &) ditfers wli So ot aageuam waT & 9 TS B iiﬂ'-l'l 3?H cnr ﬂtﬂ‘rﬁ
et it FaEEe W ot auee Bt AR httpsfwenw integraprofit comy/compliances php

# Braats ol aad g

g:p—,,q’f-wm.-iﬁﬁ‘mﬂﬁ Hen facffeedt aifdw @faon fAfes
() E W 9 ] Hdﬁ T oftrm affe s 4o (ol
g W # T m;?ﬂ?ﬂﬂﬁ'ﬂii SATE, 2025 (AT 9:00 T H TF T
24 MITEN, 2025 (U7 5:00 AH) F Funa g0 gu @ g, a3 aee e
TTE 18 T, 2025 F1 w04 A T A = e m mﬁﬂmmﬂﬂmé.%ﬁf
-8 g m i e Baw (pofrm ¥ wum o R A e T e )
AT T W e AT Tea! w1 o et Y uw 102 F i Shen # o
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4. fom Tt & Oy difeeaawE v A € d o 0w o ewlaas Sl
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-ﬁaﬁﬁﬂqﬂgﬁuﬁﬁsﬁnm—mmw T, T 9 0TS W
i @18 ot - wrEntie e Wl Eﬁ iy alre Profefe ol 718 R v o s wan
A g il IR TS, I A, e g e, O, Juifi e
a1 ¥ e duiten wEwe ¥ Ul & g & gl A W e weans aEnad,
|ﬂ.egrﬂpr~':-f~1.@gmall com TR 3508 7 A1 F0iE 2023-24 3 9T oW I (e
o} e e s 3 fona 1 '&.‘Iﬂr-: ] o Sy T A Erm.l s FEuifored afirafind
F T MO ST O HYEE F TFd o | G & ﬂmm-ﬂsﬁfmmir'ﬁ-
wrrumaar Fsa van Prghe £-aifdn & mrarm @ o oy 3w £ A gram @ apan
Hte I HHA # |

5. e ¥ waedf w afeee ot S TR
25 M, 2025 T (511 159 Ao 48

6. it o z024-2025 % A mits ang Ao ﬁm#mﬁrﬁﬁﬁé T EEETH
F R TS W SR A w

WA, 19 T, 2025 | WhEa,

i Hiee fEfies & Gy

(g 9 2 Fites Atz Rt & T A

B/

a0 A1

s Firedt way Frms
e 01.08.2025 DIN : DO0030470

OSEL
Mg ve fearsay fofids

CIN: L72200DL2006PLC152027
Yoligpd SrRIfad: 712, AR 8199 $.of. A1, HHlc ©¥, T8 fIeeli— 110 001
<eflwia: +91 120 635 1600; d9@Tge: www.oseldevices.com; $dd: info@oseldevices.com

3O g1 gfaa fear sirar 2 & ivasua feagas ffics & wel @ v fada
AR 3 dod (‘goiigd’) difear SIS (4-AT) /o Sifsar fagera A
(3iediue) @ AT | AfER, 23 3R, 2025 I FI€ 11:30 9ol AT BEHRAT
(dRTY) / o SifSaI—fagjerel AT (JMUATH') & HTed™ 3 U ST, 2013 3iR
IAG d8d g91Y 7Y o), JE (TeARieieR) fafm, 2015 (faReT fafam) & wraem=i
% AU H 8 3, 2020 B HMRI URYF H&AT 17 /2020, 20 /2020, 02 /2021,
19 /2021, 21 /2021, 02 /2022, 10 /2022, 09 /2023 3R 09 /2024 & T AT BT
SITgfY | 2020, 13 318t 2020, 5 A 2020, 13 SN 2021, 08 faxFaR 2021, 14 fa=daR 2021,
05 HS 2022, 28 e 2022, 25 RdER 2023 3R 19 RAGER 2024 BT BURE AHAT B
oA (THAY) gRT O T T (MRS U | THIT aRes’ & w9 # wefifa) ik
JG gRuF  AdT /TRl /AU / ks —dieisi—2 / Ut / ISR /2024 / 133
faTie 03 JAFCIR 2024, AR FTA BT GRT B & (1Y, ST b SoleH B AT
iR B | 95& &) Yo ARG fIaRvT iR gRRer $—aIfeT fdavor & wrer 591
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STANDALONE AND CONSOLIDATED FINANCIAL RESULTS
FOR THE QUARTER ENDED 30 JUNE 2025

(¥in Lakhs except earning per share)

segments”,

Place : Mumbal
Date : 31 July 2025

STANDALONE CONSOLIDATED
Quarter Ended Year Ended Quarter Ended Year Ended
Sr.
";_ Particulars 30.06.2025 31.03.2025 30.06.2024 31.03.2025 30.06.2025 31.03.2025 30.06.2024 31.03.2025
{Unaudited) | (Refer Note iv) | (Unaudited) {Audited) (Unaudited) | (Refer Noteiv) | (Unaudited) {Audited)
1. | Total Income from operations (net) 207099.08 22297696 | 182663.19 766934.75 207099.08 22297696 | 182663.19 | 766934.75
2. | Met Profit (before tax, Exceptional and /
or Extraordinary items) 11903.36 17178.95 8565.62 40736.11 12004.38 17318.04 861443 | 4094536
3. | Met Profit (before tax, after Exceptional and /
or Extraordinary items) 11903.36 17178.95 8565.62 40736.11 12004.36 17318.04 B614.43 | 4094536
4. | Net Profit after tax (Share of Owners of the
Company) (after Exceptional and { or
Extracrdinary items) 8875.67 12773.78 6389.06 30951.85 B976.67 12912.87 6437 .87 3116110
5. | Total Comprehensive Income
(Share of Owners of the Company) 11863.71 12203.65 9279.45 37618.53 11953.37 12303.99 9187.86 37668.64
6. | Paid up Equity Share Capital (face value of
T3/ per share) 2654.31 2653.65 5640.94 2653.65 5654.31 2633.65 2640.94 2653.65
7. | Reserves excluding Revaluation Reserves
as at Balance Sheet date 209141.51 209608.45
8. | Earnings per share {not annualised for the
Quarters)
- Basic (in T) 7.85 11.31 5.66 2740 7.94 11.43 5.71 27.58
- Diluted (in T) T.85 11.30 5.65 27.38 7.94 11.43 5.69 2757
Notes:

i) The above Standalone and Consolidated financsal results of R R Kabel Limited (" the Company ") have been prepared in accordance with and comply in all material aspects with the Indian
Accounting Standards [IndAS) notified under Section 133 of the Companies Act, 2013 { "the act”) read with relevant rules issued there under and in terms of Requlation 33 of Securities and
Exchange Board of India (Listing Obligations and Disclosure Reguirements) Regulations, 2015 (Listing Regulation), as amended. The full format of Standalone and Consolidated
Financial Results are available on the stock exchange websites: www. bseindia.com, www.nseindia.com and also on the Company's website URL:
hitps:www.rrkabel.comiwp-contentiuploads/2025/07/Financials-Q1-FY-2025-26.pdf). The full details can also be accessed by scanning the QR code provided below

) The above Standalone and Consolidated Financial results have been reviewed and recommended by Audit Committee at its meeting held on 31 July 2025. The Board of Directors at their
meeting held on 31 July 2025 have approved the above results and taken them on record. The statutory auditors of the Company have expressed an unmodified review conclusion on the
standalone and consolidated financial results for the quarter ended 30 June 2025,

i) The Company has two reporiable segment (presented for all periods) 1) Wires & Cables and 2) Fast-Moving Electrical Goods (FMEG) in accordance with Ind AS 108 —

iv) The figures for the quarter ended 31 March 2025 are the balancing figures between the audited figures in respact of the full financial year and publised year to date unaudited figures upto
third quarter of the previous financial year, which were subjected to limited review by the statutory auditors.
v) The above Consolidated Financial Results includes the Financial Results of the Joint venture, RR Imperial Electricals Limited Bangladesh,

OO0

“Operating

For and on behalf of the Board of Directors of
R R KABEL LIMITED

Sd/f-

Mahendrakumar Rameshwarlal Kabra
Managing Director
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